Annexure - 8

Name of Corporate Debtor - Aerens Jai Realty Private Limited
Date of Commencement of Liquidation - 01st October, 2024 (Copy of order received on 04.10.2024)
List of O Creditor other then (other than k I and Dues) as on 22.07.2026
(Amount in Rs.)
Details of Claimant Details of Claim Received Details of claim admitted
A t d A t Amount of contingent Amount of any mutual dues, Amount of claim not Amount of claim under .
Sl No. e B N Amount of claim | Nature of moun tu\'lere moun Wheteher % of voting share N 8 v ! . e Remarks, if any
Department Identification No. | Date of receipt | Amount claimed B N by security covered by N claim that may be set - off admitted verification
admitted Claim N Related Party? incoC
interest guarantee

Kisten Realtech Private Limited LOC-010 09/11/2024 51,841,620 51,841,620 |unsecured - - 0.00% - - - As per the new

Amendment

Sub Total (A) 51,841,620 51,841,620 - - - 0.00% - - - -




